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Ind ian  A Iin ihg and C on stru ction  Co. 
L td.

*669. Shri N. P. Sinha: (a) W ill the 
Minister of Production be pleased to 
state when the Indian Mining and 
Construction Co. Ltd., started works 
in BERMO Coal fields in Giridih Sub­
division and on what terms and condi­
tions with the Government? ^

(b) When did they close down their ' 
operations, and why?

(c) Have they left working machi­
neries behind on the spot?

(d) If so, what is their value in
rupees? •

The Minister of Production (Shri 
K. C. Reddy): (a) From 1-4-1948. A
statement showing the main terms 
and conditions is laid on the Table 
of the House. [See Appendix V, an- 
nexure No. 6.]

(b ) The operations of the Com­
pany, as a joint venture between Sir 
Lindsay Parkinson & Co. Ltd. and 
the Government of India, were closed 
On 1-4-1952 when the Government of 
India acquired all the shares of the 
Company. After this the operations 
were carried on for about three months, 
and were fina^.y closed down on 
15-7-1952, as the Company had not 
been able to secure sufficient work to 
engage the machines.

(c) A ll the machinery belonf^ing to
the Indian Mining and Construction 
Co. except a part of if loaned to the 
Government of Madras for the lignite 
Pilot Project has been stored in the 
workshop yard at Bermo. *

(d) The written-down book value 
Of the machinery is Rs. 20,63,000.

Shri N. P. Sinha: May I know whe­
ther the officials have reported that 
the machineries are not in proper 
order and are going to be sold as 
scrap?

Shri K. C. Reddy: I am not aware 
of it.

Shri N. P. Sinha: May I know whe­
ther there has been development of 
gas below the stores where the 
machineries have been located?

Shri K. C. Reddy: I may assure the 
hon. Member that I would find out 
the truth about this.

R emoval of “ O ver-burden”  in  Collierie®

♦670. Shri N. P. Sinha: (a) Will the 
Minister of Production be pleased to 
state whether Government propose to

remove “over-burden” (earth-work) 
at Kargali and Bokaro Collieries in 
Giridih through manual labour?

(b) If so, what is the estimated cost 
per thousand cubic feet for such 
removal?

(c) What were the rates paid to or 
spent by the Indian Mining and cons­
truction company inclusive of ex­
plosives charges?

(d) What rates were allowed to the 
contractors?

The Minister of Production (Shri 
K. C. Reddy): (a) Yes.

(b) Rs. 143/- approximately at 
Kargali and Rs. 149/- approximately 
at Bokaro, inclusive of all charges.

(c) The Indian Mining and Cons­
truction Company were p?,id at the 
rate of Rs. 134/8/- per 100 c. ft.—in­
clusive of explosive charges. In ad­
dition, they were allowed free water 
and electricity, and free housing and 
free coal to labour and certain cate­
gories of staff.

(d) The basic rates paid to the 
Contractors from 1-4-1948 are:—

Kargali Rs. 68/0/1.3 per 1000 c. ft. 
Bokaro Rs. 74/5/11 per 1000 c. ft.

In addition, Government bears the 
cost of food supply at concessijonal 
rates, cash concessions to labour on 
attendance, bonus to labrur, subscrip­
tion to Coal Mines Provident Fund, 
housing, water supoly, medical faci­
lities and free coal.

Progress of W ork in  C o m m u n ity  Project 
A re.\s

♦671. Shri L. J. Singh: Will the
Minis Ler of Planning be pleased to 
state:

(a) the arrangements for the publi­
cation of the activities and the pro­
gress of the works in the blocks in the 
Community Project areas;

(b) whether Government have x:on- 
sidered the desirability of publishing 
a monthly or quarterly progress re­
port or a bulletin with photographs; 
and

(c) whether Government have con­
sidered the desirability of showing 
regularly as an essential item in the 
documentary films the activities in the 
blocks with detailed information?

The Deputy Minister of IrHgation 
and Power (Shri Hathi): (a) and (b). 
It is proposed to publish a Quarterly
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Progress Report. A  -journal cnlilled 
‘Kurukshetra’ devoted Community 
Projects js also published every 
month.

(c) Yes, decumentaries will be 
shown on the various activities of 
the Community Proiect Centres.

Shri L. J. Sinŝ h: May I know whe­
ther reports about the p'-ogress made 
in these community project areas are 
published in the local language 
papers?

Shri Hathi: Will he kindly repeat
his question?

Shri L. J. Singh: May I know whe­
ther Government propose to nward 
any prizes to the best individuals or 
to groups of workers whu di;) the best 
work in the community project areas?

Shri Hathi: That is a suggestion.
It will be noted.

Shrimati K^mlendu Mat! Shah:
May I know about the progress of 
the community projects in the res­
pective districts of the U.P. State?

Shri Hathi: A  progress report will 
be published every three months.

Shrimati Kamlenda Mati Shah:
What Magazine?

^  |

2TT ^  ^

?

Shri Hathi: It will be in local
languages also.

^  «(Hd

arrr #  ^  ?r|f ^  I

Mr. Deputy-Speaker: I suppose
Hindi is included in the local langu­
ages.

Shri Kelappan: Is it a fact that the 
delay in getting administrative and 
technical sanctions is hampering the 
progress of the work?

Shri Hathi: For some time in the 
beginning, there was that difficulty. 
Now the budgets are sanctioned and 
the technical sanctions have been 
given, and the work is progressing.

Shri B. S. Murthy: Is there any
truth in the aUe*?ation that the money

sanctioned does not go to the project 
area for months together, and conse­
quently the foundations laid and the 
roads begun are held up?

Shri Hathi: I have no information.

Shri B. S. Murthy: Is it not a fact, 
that it has happened so in the Bombay 
State?

Shri Hathi: I have no information.
Sir.

Shri Kelappan: Js it a fact that
even for smaU deviations in the ap­
proved scheme the pr ‘̂ie'‘t officer 
should get the previous sanction of 
the State Department?

Shri Hathi: Not m regard to small 
details once the budgets are approved 
and sanctioned.

Shri Sarangadhar D:is: May I
know, Sir, if monthly reports are re­
ceived from the various States?

Shri Hathi: We are receiving
quarterly^ reports.

Shri Sarangadhar Das* But have 
any reports been recei''ed till now?

Shri Hathi: Some have been receiv­
ed.

Shri L. J. Singh: May I know
what are the names of the projects 
that have made a marked progress.

Mr. Deputy-Speaker: All over India 
there are so many projects.

Shri Nanadas: May I know whe­
ther Government are publishiiig the 
reports in the local newspapers as 
advertisements?

Mr. Depnty-Speaker: We are going 
from projects to adve r-isements.

Shri Hathi: Reports are being pub­
lished in the papers as news-items.

Steel W ire Products

♦672. Shri M. R. Krishna: (a) Will
the Minister of Commerce and indus­
try be pleased to state the total 
amount of steel wire products such as 
wire nails, hooks, hairpins, clips etc., 
imported annually?

(b) What facilities are accorded to 
the Indian industries to manufacture 
these goods in India?

The Minister of Commerce and In­
dustry (Shri T. T. Krishnamachari):
(a) A statement in respect of wire 
nails is laid on the Table of the 
House. [See Appendix V, annexure 
No. 7.]




